05.03.2025 PRONOUNCEMENT OF JUDGEMENT

COURT NO. 04
DIVISION BENCH-VI

HON"BLE MR.JUSTICE NAVIN CHAWLA
HON’BLE MS.JUSTICE SHALINDER KAUR

Click below to join the VC:

https://delhihighcourt.webex.com/join/dhcecourtvch

AT 10:30 AM

1. W.P.(C) 10858/2009
PREMA RAM EX BSF CONSTABLE ... Petitioner
Through: Mr. Ankur Chhibber, Adv.

Versus
UNION OF INDIA&ORS. .. Respondents
Through: ~ Mr. Mukul Singh, CGSC with Ms. Ira
Singh, Adv.
HIGH COURT OF DELHI REGISTRAR (LISTING)

DATED - 04.03.2025


https://delhihighcourt.webex.com/join/dhcecourtvc5�

